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iMDkschcon for the fcndfit of * e  Urbun 
•belter leas people;

# )  4f «o, ike details &f the schemes 
and fte  States wthere this scheme m il be 
taken tip on eaperencntai basis;

(c) the areas selected under the scheme 
2u Andhra Pradesh; and

4̂$) if net, the reasons therefor?

THE MINISTER OF STATE IN  THE 
MINISTRY OF URBAN DEVELOP
MENT (SHRI DALBIR SINGH) : (a) 
No, Sir.

(b) to (d) Question do not arise, 

fceaaiag sperstioasof HIIDCP

2013. SHRI CHINTAMANI PANI- 
GRAHI : Will the Minister » f  URBAN
0EV fiLO $M iM r be pleased to state :

(a) whether Government foresee a 
more positive role for the Housing and 
U teaa  Development Corporation (HUDCO) 
in the housing finance sector and are 
lifcely to  announce certain set of new deci- 
*tans on the subjects ;

(b) if so, the details thereof;
•

(c) whether Government are also 
.contemplating to revise the ceilings, norms 
i*nd improvements in the procedure o f
loaning epetations o f HUDCO;

(d) if so, tbe details thereof; and

(e) whether aay Committee has been 
set up to review this matter; if  so, the 
details of the report submitted by this 
Committee and Government*s reaction 
thereto ?

THE MINISTER OF STATE IN  THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : <a) ,*nd (b) 
During the Seventh Plan period, HUDCO 
tentatively proposes to sanction schemes 
W orth Us. 1845 crores.

(c) to (e) The Government has already 
let up a Working Gropp to  examine the 
existing pattern Of‘financing of HUDCO.

The terms o /  reference off  the Group 
include inter alia *he question of revisipn 
o f ceiling costs and procedure o f  loaiung 
operation. The Group has submitted its 
report, i t  requires detailed examination 
o f various factors.
Loss t« sugar mills on levy sugar t*fc*n 

over by Government

2014. SHRI HARI KRISHNA SHAS- 
TRI : Will the Minister of JFOOP AND 
CIVIL SUPPLIES be pleased tp state :

(a) whether it is a fact tbat'G overn- 
meat takes over 65 per cent of the sugar 
produced by the sugar mills at prices 
related to the minimum support price for 
sugarcane;

(b) whether it is also a  fact that the 
sugar mills, particularly those in the north* 
ace compelled by the State Governments 
to pay to the cane growers prices much 
higher than the minimum support prices 
for qane; and

(c) whether under this arrangement 
sugar mills lose heavily on the supply o f 
si|gar to Government ?

THE MINISTER OF STATE OF THfc 
M INISTRY OF FOOD AND C1VIL 
SUPJPLIES (SHRI K. P. SINGH DEO) :
(a) Yes, Sir, under the present policy of 
partial control on sugar, a specified perce
ntage o f  the total production o f e$ch 
sugar mill is procured by the Government 
as levy at ex-factory prices determined by 
taking into account, inter-alia, the statu
tory minimum price o f sugarcane. The 
ratio  o f levy sugar to free sale sugar fixed 
for the current season 1985-86 is  55 ^45.

(b) and (c) The sugar mills generally 
pay sugarcane prices a t State Advised 
Prices which is higher than tbe statutory 
minimum fixed for them. They are, how
ever, expected to recover the higher sugar
cane price paid by them, from higher 
sugar prices realised on free sale sugar.

Traintogof rural y oaths under the try sens 
scheme

2015. SHRI AKHTAR HASAN : Will 
the Minister of AGRICULTURE be pelas- 
ed to  s ta te  :
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(a) the steps proposed to be taken to 
strengthening o f training infrastructure of 
Oentral and  State institutions and also 
that of voluntary organisations which have 
been selected to train rural youth under 
the Training of Rural Youth for Self-Emp
loyment Scheme during the Seventh Pive 
Year Plan, particularly in the year 1985- 
86;

(b) the total number o f youths 
•ought to be trained under the scheme 
during the current year;

(c) the specific trades in which they 
are proposed to be trained; and

(d) the nature of the new schemes 
drawn up to ensure employment to the 
trained youth ?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP
MENT (SHRI CHANDULAL CHAND- 
RAKAR) : (a) Provision is already avai
lable for Central assistance to strengthen 
existing training infrastructure. In addi
tion, a proposal to establish composite 
rural training and technology centres is 
under consideration of the Government.

(b) A minimum of 2,00,560 rural 
youth are sought to be trained in 1985-86.

(c) Trades have to be identified at 
district and sub-district levels and they are 
not earmarked centrally.

(d) Efforts are being made to open 
employment avenues for rural youth train
ed under TRYSEM in the field o f  main
tenance of community assets.

[ Translation]

Collection of black money in sugar 
production

2016. DR. A .K. PATEL :
SHRI C. JANGA REDDY :

Will the Minister o f FOOD AND 
CIVIL SUPPLIES be pleased to state :

(a) whether attention of Government 
has been drawn to the allegation of collec
tion of black money to the tune of 5 per

cent o f the total value o f sugar production 
by adopting unfair means, such as issue o f 
fake receipts, under-weighing sugarcane, 
under payments, supplying poor quality 
sugar to the public distribution system by 
diverting superior quality sugar for sale in 
the open market, etc. by sugar producers, 
distributors and dealers;

(b) if so, how much this 5 per cent 
of the total value o f sugar production 
works out and the facts in this regard; 
and

(c) the steps taken to check these 
malpractices during the current tugar 
season ?

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI K.P. SINGH DEO) :
(a) The National Institute of Public 
Finance & Policy have pointed out in 
their Report on ‘Aspects of Black Economy 
in India* that sugar industry is one o f the 
sectors generating black money.

(b) and (c) Copies of the Report of the 
National Institute of Public Finance & 
Policy have been set to the Members o f 
Parliament and also released to tbe press 
to invite public debate on the recommen
dations made therein. The suggestions 
received will be helpful in formulating a 
long term fiscal policy. All possible 
measures to prevent tax evasion, including 
administrative, legislative and institutional 
are being taken by the Government.

[English]

Fall in price of coconut, copra and 
coconut oil

2017. SHRI S.M . BHATTAM : Will 
the Minister of AGRICULTURB be pleas
ed to state :

(a) whether it is a fact that due to 
heavy imports of coconut, copra and 
coconut oil, their prices have suddenly 
slumped;

(b) the main considerations that 
weighed with the Government to resort to 
such heavy imports ;

(c) whether Government are thinking 
of fixing some floor price for coconut to 
rehabilitate tbe coconut growers; and




